DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II

(General information relating to Legislative & other
matters)

Wednesday the 1lth July,2001/Ashada 20,1923 (Saka)

No. 457

VIEWS ON SPLITTING OF PRESENT MCD

As the hon'ble members are no doubt aware,

the Hon'ble Speaker, Delhi Legislative Assembly hashuudy

constituted a 7-member House Committee with a view
inter alia to review the recommendations of the
Virendra Prakash Committee which has recommended the
splitting of presenf:M,C.b::intd a number of smaller
bodies. e T

The Committee at its fifét-meeting held on S5th
July, 2001 directed the Secretariat to request the
hon'ble members to send their views in the matter, if
they so desires i

Hon'ble members are, therefore, requested
kindly to send their views on the issue at an early
date, preferably in 10 days' time, for being placed
before the Committee.
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